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Chennai, Nov 30:
Billroth Hospitals, one of Chen-

nai’s leading multispeciality health-
care centres and a pioneer in 
advanced laparoscopic and laser 
procedures, has announced the 
launch of its Institute of Robotic 
Surgery, marking a major expansion 
of its minimally invasive surgical 
capabilities. The new facility will 
utilise the SSi Mantra 3, an India-
made next-generation surgical robot 
developed by SS Innovations, to 
perform a broad range of proce-
dures with enhanced precision and 
improved clinical outcomes.
The robotic platform will be 

used across multiple departments, 
including oncology, gastrointestinal 
surgery, urology, thoracic surgery, 
gynaecology and complex general 
surgery. It is designed to support 
intricate operations involving the 
esophagus, stomach, liver, pancreas, 
biliary system, intestines, rectum, 
anal canal, as well as urological 
organs such as the kidney, ureter, 
bladder and prostate. The system 
will also facilitate minimally inva-
sive interventions for reproductive 
tract disorders, retroperitoneal tu-
mours and thoracic tumours.
According to the hospital, the 

SSi Mantra 3 will significantly 
strengthen its expertise in perform-

ing complex hernia repairs, bile 
duct exploration, diaphragmatic 
repair, hiatus hernia fundoplication, 
metabolic and bariatric surgery, hys-
terectomy and tubal reimplantation. 
High-end procedures such as liver 
transplantation and cardiac bypass 
are also expected to benefit from 
the enhanced dexterity, stability and 
reach provided by the robotic arms.
Equipped with three to five fully 

modular robotic arms, the SSi 
Mantra 3 supports more than 40 
robotic endo-surgical instruments, 
allowing surgeons to customise the 
configuration for each procedure. 
Its open-face console features a 
32-inch 3D 4K display with ergo-
nomic controls and head-tracking 
safety technology, ensuring clearer 
visibility and steadier control dur-
ing lengthy or complex surgeries.
Speaking about the launch, Dr. 

Rajesh Jeganathan, Chairman of 
Billroth Hospitals, said the new 
centre will help make minimally 
invasive care more accessible and 
affordable. “We are pleased to 
launch a centre of excellence for 
robot-assisted surgery. Our goal is 
to democratise minimally invasive 
care by making it available to more 
patients. Those who require laparo-
scopic procedures should consider 
robotic surgery, as both follow the 

same principles. With a robot-
assisted approach, even complex 
operations can be performed more 
safely, with faster recovery and 
shorter hospital stays—ultimately 
reducing overall treatment costs. 
This is especially beneficial for 
cancer patients who require intricate 
resections or long surgical hours,” 
he said.
He added that robotic technology 

greatly enhances surgical precision 
by providing a magnified, 10x 
enlarged 4K 3D view that main-
tains depth perception similar to 
open surgery. The stable robotic 
platform reduces unintended hand 
movements, minimises blood loss 
and allows greater accuracy. With 
a range of motion that exceeds 
natural human capability, the ro-
botic arms can access narrow or 
difficult-to-reach areas with ease. 
Surgeons, meanwhile, operate from 
an ergonomically designed console 
that reduces fatigue and ensures 
steadier control during prolonged 
procedures.
With the launch of the Institute 

of Robotic Surgery, Billroth Hos-
pitals aims to establish itself as a 
major centre for advanced, patient-
friendly, minimally invasive care in 
the region.

Billroth Hospitals launches Institute of 
Robotic Surgery with SSi Mantra 3 System

Villupuram, Nov 30:
Villupuram District 

Collector Sheikh Abdul 
Rahman  visited the 
g o v e r nme n t  h i g h e r 
secondary school at 
Pathirapuliyur in Mailam 
Union, where residents 
have been temporarily 
sheltered due to the 
heavy rains triggered by 
Cyclone Ditwah.
The Collector reviewed 

the arrangements made for 
the evacuees, including 
food, medical assistance, 
sanitation and emergency 
facilities. He interacted 

Villupuram collector reviews relief 
camp for cyclone Ditwah evacuees

wi t h  t h e  s h e l t e r e d 
individuals to ensure all 
necessary support was 
being provided without 
any disruption.
T i n d i v a n am S u b -

Collector A.L. Akash, 
IAP, and several other 
officials accompanied 
the Collector during the 
inspection.
T h e  d i s t r i c t 

administration has stated 
that all precautionary and 
relief measures are being 
implemented on priority 
to safeguard residents in 
rain-affected areas.

IN THE HIGH COURT OF JUDICATURE AT MADRAS
(Testamentary and Intestate Jurisdiction)

O.P. No. 268 OF 2025
In the matter of Indian Succession Act, 1925

and
Inthe matter of the Last Will and Testament

of Thiru. K.K. Sivanandam, deceased.
Mr. K.S. Manikandan, S/o. K.K. Sivanandan,(Late)
Residing at Old No.49/1, New 0-85,
Arcot Road, Kodambakkam, Chennai - 600 024.

...Petitioner
//vs//

1. K.S. Ammani, W/o. K.K. Sivanandan,(Late)
No.4/53, 2nd Street, SriDevi Nagar,
Alapakkam, Porur, Chennai 600116.
2. K. S.Saroja, W/o. K.K. Sivanandan,(Late)
No.4/53, 2nd Street, Sri Devi Nagar,
Alapakkam, Porur, Chennai-600116.
3. K. S. Harikannan, S/o. K.K. Sivanandan,(Late)
Old No.49/1, New 0- 85, Arcot Road,
Kodambakkam, Chennai - 600 024.
4. K. S. Vasantha kumar,
Old No.49/1, New 0- 85,
Arcot Road, Kodambakkam,
Chennai- 600 024
5. Tmt. Vasanthakumari, D/o. K.K. Sivanandan,(Late)
No.53B, 2nd Street, Sri Devi Nagar,
Alapakkam, Porur, Chennai 600116
6. M. Sunil kumar, S/o. Mohanan,
No. 85, Arcot Salai, Kodambakkam,
Chennai-600024. 	 ... Respondents
All persons claiming to have any interest in the estate of the above
named K.K. Sivanandam Residing at no. 4/53 5nd Street, Sridevi 
Nagar, Alapakkam, Porur, Chennai who died on 25-06-2024 at Vijaya 
Hospital,No.180, N.S.K.Salai, Vadapalani, Chennai 600026 hereby 
cited to come and see the proceeding before the Learned Master 
sitting in the Original Side of High Court of Judicature at Madras on 
08-12-2025 at 10.30 a.m and requested to file their objections if 
they think fit before the grant of Latter of Administration.
Dated at Chennai on this the 25day Of November 2025.
L. Dhamodharan 	 S. Kannan.
New No. 255,Old No.123, 	 Assistant Registrar
Hussaina Manzil, Angappa Naicken Street,	 Original Side - 1
1st Floor, Chennai - 600 001. 	 High Court, Madras

IN THE MUMBAI BEBTS RECOVERY TRIBUNAL-II
MTNL DHAVAN, 3RD FLOOR, STRAND ROAD, APPOLLO BANDAR 

COLABAL MARKET, COLABA
SECURITISATION APPLICATION NO. 324 OPF 2-24

NOTICE 
Rizwan Ahmad 	 ...APPLICANT

VERSUS
Standard Chartered Bank & ors 	 ...DEFENDANTS

An Application under Section 17(1) of the Securitization & 
Reconstruction of Financial Asset & Enforcement of Security Interest
Act, 2002 has been filed before this Tribunal (A copy of application 
is enclosed).
Show cause as to why the relief prayed for should not be granted. 
You are required to file reply, if any, in your defense in the paper 
book form in two complete sets and produce ail the document 
and affidavit in your support in the Tribunal personally or through 
your duly authorize agent oF legal representative practitioner and 
appear before this Tribunal on 02.01.26 at 11.00 a.m. failing which 
the application shall be heard and decided in your absence. You are 
further directed to supply advance copy of the reply to the SA to 
Counsel for the Applicant.
Given under my hang disdel os Ente Tribunal on this 8th day of 
October.

Registrar
DRT-II, Mumbai

Name and address of the defendants No.3
3. oren Hydrocarbons Private Limited 
Represented by its Liquidator
28/2B, Sarwanana Street, T. Nagar, Chennai - 600 017.

NAME CHANGE
  I,   Old  Given Name: ANKITA 

SUNIL,     Old  Sur Name:   KATTA,
W/O: KARTIK SONI,  Date Of 

Birth:  03/11/1990,  ADDRESS: 
TOWER 3, FLOOR 19, FLAT D, 
CROWN RESIDENCES, NO. 33 AND 
35, POONAMALLEE HIGH ROAD, 
KOYAMBEDU, CHENNAI - 600107. 
Shall henceforth be     known 
as New Given Name: ANKITA  
New Sur Name: SONI

Old  Given Name: ANKITA SUNIL,   
Old  Sur Name:   KATTA

NAME CHANGE
  I,    Old  Given Name: SUNIL 

RAJAN CHAMPALAL,  Old  Sur 
Name:  KATTA,   S/O: CHAMPALAL 
KATTA,  Date Of Birth: 20/06/1964, 
ADDRESS: WARD NO. 18, AGARWAL 
STREET, LADNU, LADNUM LSG 
NAGAR,   RAJASTHAN - 341306. 
Shall henceforth be     known as    
New Given Name: SUNIL RANJAN
New Sur Name: KATTA

Old  Given Name: SUNIL RAJAN 
CHAMPALAL,  

Old  Sur Name:  KATTA 

NAME CHANGE
  I,    Old  Given Name:  HEENA,
Old  Sur Name:  PRAVEEN KUMAR 

SHAH, W/O SAMIT HASMUKLAL 
SHAH,   Date Of Birth:   07/05/1984, 
ADDRESS: NEW NO.76,  1st 

FLOOR, MURUGAPPA STREET, 
PURASAIWAKKAM, CHENNAI 
– 600007. Shall henceforth be     
known as New Given Name:  HEENA 
New Sur Name: SAMIT SHAH

Old  Given Name:  HEENA,
Old  Sur Name: 

 PRAVEEN KUMAR SHAH

NAME CHANGE
  I,     Old  Sur Name:  Hamsaoni,  
Old  Given Name:  Fathul 
Fathima,  W/O: Hamsaoni,  Date 
of Birth:    17/03/1975,  ADDRESS: 
NO.   10/7, Natesan Nagar, 
Alapakkam, Porur,     Chennai- 
600116.   shall   henceforth          
be  known    as New   Sur Name:  
ANVAR    New  Given Name:   
FATHUL  FATHIMA.A 
  Old  Sur Name:  Hamsaoni,  
Old  Given Name:  Fathul  Fathima

NAME CHANGE
 I, MALLAMPALLI (Surname) 

SRILAKSHMIDEVI (Given Name),  
Wife of Srinivasulu, Date of 
Birth :   03.02.1981, (Place of 
Birth :  Machilipatnam, Andhra 
Pradesh) residing at  No.4/30/1, 
Metha Nagar, Vada Agaram Road, 
Aminjikarai, Chennai - 600029,  
Tamil Nadu,   shall henceforth 
be known as BHIMAVARAPU 
(Surname) LAKSHMI (Given Name)

MALLAMPALLI (Surname)
SRILAKSHMIDEVI (Given Name)

NAME CHANGE
  I,    Old Surname:- Zahir
Old Given name:- Shehla Sanaa,  
D/O. Zahiruddin, Date Of Birth 

29/01/1984, Residing at Flat No. 
S-1, Adithya Chintamani Gardens,  
No.178/179,  C.V. Koil Street, 
Alwarthiru Nagar, Valasaravakkam
Chennai- 600 087, Tamil Nadu. 

Shall Henceforth Be Known as 
New Given Name:
 SHEHLA SANAA

Old Surname:- Zahir
Old Given name:- Shehla Sanaa

NAME CHANGE
  I,       Old  Sur Name:      
BAVIRISETTY,  Old  Given Name:  
MADHUSUDHANARAO,   S/O.        
Srinivasarao Bavirisetty,  DATE OF 
BIRTH:  16.05.1983, ADDRESS:  
Madhu, Plot No: 1/1303, Kumutham 
Nagar Extn Road,  Mugalivakkam, 
Chennai - 600125. shall henceforth 
be  known    as New   Sur Name:            
BHAVIRISETTY New  Given Name:      
MADHUSUDHANARAO

Old  Sur Name:     BAVIRISETTY,   
Old  Given Name:  

MADHUSUDHANARAO

NAME CHANGE
I  Old Given Name: Reginold 
Lowrence Old Sur Name: 
Gabriel Lowerence, S/O 
Lowerence, Date Of Birth : 
02.02.1987, No.T1, 3rd Floor, 
Raghav Flats, Dr.Ramamurthy 
Nagar, 3rd Cross Street Extn, 
Madipakkam, Chennai-600 091. 
Shall Henceforth Be  Known As 
New Given Name: REGINOLD 
LOWRENCE New Sur Name: 
LOWRENCE

Old Given Name: Reginold 
Lowrence Old Sur Name: Gabriel 

Lowerence

NAME CHANGE
  My Daughter,      QUDSIYA 
MOHD YOUSUF,       Date of 
Birth:   19/03/2009,     ADDRESS: 
NO.  42/33, Faiz Manzil, 2nd 
Floor, Ayyavu Gramani Street, 
Sembiam,  Perambur,       Chennai- 
600011.    shall   henceforth          
be     known    as  
QUDSIYA YOUSUF

Mohd Yousuf, 
Father

NAME CHANGE
I  Old Given Name: VIGNESH 
PRABHU, Old Sur Name: UMAPATHY, 
S/O: UMAPATHY, Date Of Birth:  
21/06/1990, ADDRESS: PLOT NO 
2, G3, KAMARAJAR STREET EXTN, 
DR. RAMAMOORTHY NAGAR, 
MADIPAKKAM, CHENNAI -  600091.
Shall Henceforth Be  Known As  
New Given Name: VIGESH PRABU
 New Sur Name: UMAPATHY
Old Given Name: VIGNESH PRABHU, 

Old Sur Name: UMAPATHY

BEFORE THE HONBLE PRINCIPAL 
SUBORDINATE JUDGE THANJAVUR

OS.NO 809/2023
Mr.Sathish @Sathishkumar, 
S/o.V.A Rajendran,
Prop.Desotta Bakery Rettai Varkara 
Street, Thanjavur.

...Plaintiff
-Vs-

1.Mrs.Reeta Begam, 
W/o.M.A.Mohammed Haroon Batcha
No.456, Anna Salai East Gate, 
Thanjavur-613001,
2.Mrs.Rizwana Begam, 
W/o.Abdul Rahman,
18th Ward Rahmath Nagar, 
Vijayapura, Bangalore Rural, 
Karnataka-562135,
3.Mrs.Fathima Barveen, 
W/o.Sheik Fareeth,
No.54, Big Street, Kottankuppa,
Vilupuram-605104,
4.Mr.Mohammed Askar Ali, 
S/o.M.A.Mohammed Haroon Batcha,
No.11, S.N.M.Nagar, Royal City,
Dabeerkulam Road, East Gate, 
Thanjavur-613001.

...3,4,5 and 7th Defendants
PUBLIC NOTICE

The above said Plaintiff filed a suit for 
recovery of loan amounts as against 
M.A.Mohammed Haroon Batcha 
(Deceased) and others. In this case 
various summonses were sending to 
the 3rd,4th,5th and 7th Defendants. 
But the above defendants were 
avoiding receiving the summons. 
Hence the Honble Court was ordered 
to publish this notice  intimate the 
case details to the above said persons 
and intimate the above said persons 
are directed to appear before the 
Honble court on 10.12.2025 either 
person or through an advocate Failing 
which the case will be decided ex 
parte.

D.UDHAYA KUMAR,B.SC.,BL.,
Advocate commissioner of oath,

Thanjavur.

NAME CHANGE
  I,       Old  Sur Name:     PICHAI 
KANNU, Old  Given Name:  
MURUGANANTHAM,    S/O.         
Pichai Kannu,     DATE OF BIRTH: 
28.04.1970, ADDRESS:  No: 6/345,   
Rane Nagar, Nanmangalam,  Chennai 
- 600117. shall henceforth be  known    
as        New   Sur Name:             PICHAI 
KANNU,     New  Given Name:      
MURUGANANDHAM

Old  Sur Name:     PICHAI KANNU,  
Old  Given Name:  

MURUGANANTHAM
NAME CHANGE

  I,      ARASU KUMAR VELU,  
S/O: Mr. Velu (Late),     Date of 
Birth:    03/02/1969,    ADDRESS: 
NO.   4/7,     Parasuraman  
Street,   Pattalam,      Chennai- 
600012.    shall   henceforth          
be     known    as  
ARASA KUMAR VELU

   ARASU KUMAR VELU

Chennai, Nov. 30 
Chenn a i  D i v i s i o n 

of Southern Railway 
has initiated extensive 
preparedness measures 
to ensure the safety of 
passengers and railway 
infrastructure in view 
of Cyclone Ditwah. A 
Divisional Emergency 
Control Room has been 
activated and will function 
round the clock from 29 
November 2025 until the 
cyclone threat subsides, 
ensur ing cont inuous 
monitoring, coordination, 
and prompt action.
As part of pre-emptive 

measures, vulnerable 
field locations across 
the Division have been 
identified based on past 
experience, and watchmen 
have been deployed round 
the clock.
Divisional Officers have 

inspected bridges, culverts, 
waterlogging-prone areas, 
embankments, and major 
yards including Chennai 
Central, Chennai Egmore, 
Chennai Beach, Perambur, 
Av a d i ,  T am b a r am , 
Chengalpattu, Tiruvallur, 
Arakkonam, Katpadi, 
Jolarpettai, and Sullurpeta. 
Drains have been cleared 
and temporary channels 
created to faci l i ta te 
effective drainage. In 
flood-prone areas, earth 
bags have been positioned 
to ensure embankment 
stability, and pumps have 

been stationed to remove 
accumulated water. Loose 
structures such as banners 
and hoard ings nea r 
stations and tracks are 
being secured or removed. 
Level Crossing gates in 
vulnerable sections are 
ready to be lowered at 
short notice to prevent 
damage. Standby diesel 
generators have been tested 
to ensure uninterrupted 
power supply to vital 
installations, signaling 
systems, and stations.
A l l f i e l d o f f i c e r s 

have been instructed to 
remain available at their 
headquarters and be ready 
to move at short notice. 
Officers, Supervisors, 
and Safety Counsellors 
have been nominated for 
duty in the Emergency 
Con t r o l  t o suppo r t 
safe train operations 
and field coordination. 
Weather updates from 
the India Meteorological 
Department are being 
continuously monitored, 
and decisions on train 
operations will be taken 
ba sed on emerg ing 
ground conditions. Wind 
velocity is being tracked 
through anemometers to 
prevent train movements 
during excessively windy 
conditions.
To meet any exigency, 

t h e  D i v i s i o n  h a s 
strategically mobilised 
Monsoon Reserve Trains, 

Ditwah cyclone: SRly initiates
extensive preparedness measures

Accident Relief Trains 
(ARTs) a t  Chenna i 
Central, Chengalpattu, 
and Jolarpettai, and the 
Self-Propelled Accident 
Relief Train (SPART) at 
Chennai Central to ensure 
a rapid response. Tower 
Wagons with trained staff 
have been positioned 
to attend to overhead 
equipment issues, while 
diesel locomotives have 
been fuelled and placed 
at key locations for 
emergency movements. 
Breakdown gangs have 
been kept in readiness 
with adequate tools, 
spares, communication 
support, and rations. Fuel 
stocks for diesel generator 
sets have been ensured to 
meet requirements for a 
minimum of 72 hours of 
continuous operation.
Additional manpower 

for restoration activities 
related to track, overhead 
equipment, and signaling 
has been deployed at 
strategic points across the 
Division.
E s s e n t i a l  med i c a l 

arrangements have also 
been pu t in p lace , 
i n c l u d i n g a r a p i d -
dep loyment medica l 
team linked to divisional 
facilities for emergency 
response during the 
cyclone period.
Passenger information 

sy s t ems have been 
strengthened to provide 
timely updates on train 
cancellations, diversions, 
o r r e s chedu l i ng ,  i f 
necessary. Public enquiry 
numbers and Commercial 
Control contact details 
have been circulated to 
address passenger queries.
Shri Shailendra Singh, 

D iv i s i o n a l  Ra i lway 

M a n a g e r ,  C h e n n a i 
Division, has reiterated 
that the foremost priority 
is to prevent loss of 
l i fe . He stated that 
train operations may be 
suspended in vulnerable 
sections if conditions 
warrant such action in the 
interest of safety.
C h e n n a i  D i v i s i o n 

of Southern Railway 
remains fully committed 
to ensuring passenger 
safety, protecting railway 
assets, and maintaining 
seamless coordination 
with all frontline teams 
during Cyclone Ditwah. 
With comprehens ive 
preparedness measures, 
p r o a c t i v e  f i e l d 
deployment, and round-
the-clock monitoring 
through the Divisional 
Emergency Control, the 
Division is fully equipped 
to respond swiftly to 
any situation arising 
from the cyclone. All 
departments are working 
in close coordination 
to ensure uninterrupted 
communication, quick 
restoration, and safe train 
operations. Passengers are 
advised to stay updated 
through official press 
releases, follow travel 
advisories, and cooperate 
with railway authorities 
to ensure their safety 
and smooth management 
of operations during this 
period.

NAME CHANGE
My Son, Old  Given Name : SAKET  

PRANAV  SRIRAM, Date of Birth : 
18/08/2010, residing at FLAT NO. 
C1, NAVASUJA APPASAMY APTS, 
NEW NO.73, VENKATAKRISHNA 
ROAD,  R A PURAM, CHENNAI 
600028.  Tamilnadu. shall 
henceforth be known as   
New Sur Name: SRIRAM 
New Given Name: SAKET PRANAV.

SRIRAM SUNDARRAJAN,
 Father

NAME CHANGE
 My Son,  LAKSHANA M K 
Date Of Birth : 30.11.2009, 

Place of Birth: Chennai,  Address: 
1407, ARGENT PBEL CITY,  
1/212 OMR, KELAMBAKKAM,  
CHENNAI – 603103. Shall 
Henceforth Be Known as   
New Name: LAKSHANA

BAKKIALAKSHMI V S
Mother

NAME CHANGE
    I, GANI FADIUZZAMAN 

SHAIKH, Father Name: 
BAWASAHEB, Date of birth 
20/07/1964,     residing    at  
No.79B, Sulthan Street, 
Murarbad,  Kallakurichi, 
Pincode – 606208. Shall 
hanceforth be known as 
ABDUL GANI BAWASAHEB

GANI FADIUZZAMAN SHAIKH

Vellore, Nov. 30:
 Director of Art and 

Culture, S. Valarmathi, and 
Vellore District Collector 
V.R .  S u b b u l a k s hm i 
inaugurated the “Vellore 
Sangamam – Nam Ooru 
Thiruvizha” folk arts 
festival at the Vellore 
Fort grounds on Friday by 
sounding the ceremonial 
murasu (traditional drum).
F o l l o w i n g  t h e 

inauguration, both officials 
witnessed a wide array of 
performances presented by 
450 folk and rural artists, 
rep resen t ing var ious 
traditional art forms. 
They also distributed 
appreciation certificates to 
the performing folk artists 
as well as to students 
from music schools and 
colleges.
Speaking at the event, 

Art and Culture Department 
Director S. Valarmathi said 

Collector drums up Vellore Sangamam-
Nam Ooru Thiruvizha’ festival

that, following the model 
of “Chennai Sangamam,” 
similar cultural festivals 
are being conducted across 
eight districts on the 
instructions of the Hon’ble 
Chief Minister of Tamil 
Nadu. She highlighted 
that the department runs 
17 government music 
schools, 7 music colleges, 
and one university to 
promote native art forms. 
Institutions like the Tamil 
Isai Nataka Mandram and 
the Welfare Board for 
Drama Artists are also 
functioning effectively, 
she added.
Valarmathi emphasized 

t h e  imp o r t a n c e  o f 
preserving folk arts, 
describing them as an 
integral part of Tamil 
culture and community 
life. Despite advancements 
in science, technology and 
animation, the emotional 
experience of watching 
live folk performances 
remains unmatched, she 
noted. She urged the 
public to participate 
actively and help carry 
these art traditions forward 
to future generations.
District Collector V.R. 

Subbulakshmi, in her 
address, said the State 
Government expanded 

the Chennai Sangamam 
concept across Tamil Nadu 
to safeguard rural art forms 
and provide a platform 
for folk artists. Vellore 
was selected last year 
for hosting the festival, 
and the administration 
is grateful to the Chief 
Minister and the Art and 
Culture Department for the 
opportunity, she said.
The Collector praised 

the contribution of folk 
artists, noting that ancient 
Tamil culture has always 
been closely linked with 
rural art traditions. She 
urged families to attend 

the festival and enjoy 
performances such as folk 
songs, dances, drumming, 
Oyilattam, Villupattu, and 
several other traditional art 
forms showcased by the 
450 participating artists.
The event was attended 

by Ve l lo r e MLA P. 
Ka r t h i k ey an ,  Mayo r 
Sujatha Anandakumar, Art 
and Culture Department 
Depu t y  D i r e c t o r  P. 
Hemanathan, Assistant 
Director A.K. Karthikeyan, 
and several other officials.



30----11-20256

THE DISTRICT CONSUMER 
DISPUTES REDRESSAL 
COMMISSION (North) 

AT CHENNAI
Consumer Disputes Complaint No. 

51 of 2025
G.Parthasarathy, Age : 62 Years
S/o.M.Govindaswamy		

..Complainant
Vs.

Mr.Rajendra Bhandari
Prop.M/s.Jai Tulsi Investments,
& three others

…Opposite Parties
To
1.Mr.Rajendra Bhandari
Prop.M/s.Jai Tulsi Investments,
No.4, palliappan Lane,
Sowcarpet,  Chennai- 600079.	

…3rd Opposite Party
2.Mr.HANSRAJ,
Prop. M/s. Raj Bikes,
No.50,  Madhavaram High Road,
Moolakadai, Chennai-600 060.  	

... 4th  Opposite Party
In the above matter the Hon’ble 
Commission ordered for issue 
of paper publication for your 
appearance before this Hon’ble 
Commission on 05.12.2025 at 
about 10.15 a.m.  Please take notice 
through this publication to appear 
yourself on 05.12.2025 at about 
10.15 a.m.  before the Hon’ble 
Commission without fail.  If you 
failure to appear matter will be 
decided at your absence.

G.Parthasarathy, Advocate 
Party-in-Person

மேன்மை மிகு சிறப்பு சார்பு நீதிமன்றம்-I 
விழுப்புரம் 

M.C.O.P No.278/2024
பசுபதி	 ...மனுதாரர்

-எதிர்-
சிவக்குமார் 		

...1 -ஆம் எதிர்மனுதாரர் 
மேற்படி வழக்கில் எண்: 14, 8-வது 
தெரு, அன்பு நகர், காமராஜர் நகர், 
சென்னை-600-071 என்ற முகவரியில் 
வசிக்கும்சிவக்குமார்;   1-ஆம் 
எதிர்மனுதாரர் ஆகிய தங்களுக்கு 
எதிராக மனுதாரர்மோட்டார் வாகன 
சட்டம் பிரிவு 166 (1)-ன் கீழ் நஷ்டஈடு 
வழக்கு தாக்கல் செய்துள்ளார், எனவே 
தங்கள்  வருகின்ற 01/12/2025 
அன்று மேற்படி நீதிமன்றத்தில் 
நேரில�ோ  அல்லது வழக்றிஞர் 
மூலமாகவ�ோ  ஆஜராகி தங்களது 
ஆட்சோபனையை  தெரிவிக்க 
வேண்டியது தவறும்பட்சத்தில் 
மேற்படி வழக்கு தங்களுக்கு 
எதிராக ஒருதலைப்பட்சமாக 
தீர்மானிக்கப்படும் என்பதை  இதன் 
மூலம் அறியவும். 

ராம.வெங்கடேஷ் ராவ் B.E., LL.B.,
வழக்கறிஞர், விழுப்புரம்

மேன்மை மிகு கூடுதல் சார்பு 
நீதிமன்றம்-II விழுப்புரம் 

O.S No.1341/2024
பத்மாவதி   	 ...வாதி 

-எதிர்-
செல்வம்  	 ...பிரதிவாதி  
மேற்படி வழக்கில் பண்ருட்டி 
தாலுக்கா, புதுப்பேட்டை  கிராமம், 
எண்.17, வெ ள்ளத்து மாரியம்மன் 
க�ோவில் தெருவில் வசிக்கும் 
ராமசாமி குமாரர் ச ெல்வம்   ஆகிய 
தங்களுக்கு எதிராக வாதி   Order   VII 
Rule 1 of C.P.C-ன் கீழ் வழக்கு தாக்கல் 
செய்துள்ளார், எனவே  தங்கள் 
வருகின்ற 09/12/2025 அன்று 
மேற்படி நீதிமன்றத்தில் நே ரில�ோ 
அல்லது வழக்றிஞர் மூலமாகவ�ோ 
ஆஜராகி தங்களது ஆட்சோபனையை 
தெரிவிக்க வே ண்டியது 
தவறும்பட்சத்தில் மேற்படி 
வழக்கு தங்களுக்கு எதிராக ஒரு 
தலைப்பட்சமாக தீர்மானிக்கப்படும் 
என்பதை இதன் மூலம் அறியவும். 
RAM.வெங்கடேஷ் ராவ் B.E., LL.B.,

வழக்கறிஞர், விழுப்புரம் 

கடலூர் உதவி சீட்டு பதிவாளர் 
அவர்களின் நடவடிக்கைகள் 

முன்னிலை:
திருமதி.கு தனபாக்கியம் அவர்கள் 

சார்பதிவாளர் (நிர்வாகம்)மற்றும் சீட்டு 
நியமனதாரர் (நடுவர்) வழக்கு,

மாவட்டப்பதிவகம், கடலூர்-607002.  
மத்தியஸ்தர் வழக்கு எண்:  192/2025 
வளர்மதி	 இ ர ா ஜே ந் தி ரன் 
சிட்பண்ட்ஸ்(பி) லிட்., எண்.4, 
VRC பில்டிங்  , NJV நகர், ச ென்னை- 
கும்பக�ோணம் மெ யின்ரோடு 
நெய்வேலி -607801.    
1.க�ோபிநாத் த/பெ கலியபெருமாள், 
957 நாயுடு தெரு அகரம் 
குள்ளஞ்சாவடி கடலூர்-607301 
2.சீனிவாசபாரதி  த/பெ துரை, 
957 நாயுடு தெரு அகரம் 
குள்ளஞ்சாவடி கடலூர்-607301 
3.ராதா க/பெ க�ோபிநாத்,
 957 நாயுடு தெரு அகரம் 
குள்ளஞ்சாவடி கடலூர்-607301 

எதிர் மனுதாரர்கள்-
 மனுதாரர்   நாளது 06.08.2025  தே தி 
வரையிலான  த�ொகை  ரூ.2,85,062/- 
உம்மிடமிருந்து மனுதாராருக்கு 
நிலுவையாக சே ரவேண்டியது என்று 
எனது அலுவலகத்தில்   முறையீடு 
செய்யப்பட்டுள்ளது.   இது த�ொடர்பாக 
விசாரணை  மாவட்டப்பதிவாளர் 
அலுவலகத்தில் (எண் 50 ச ங்கர 
நாயுடு தெரு திருப்பாதிரிப்புலியூர் 
கடலூர் ) தே தி 09/12/2025   அன்று 
முற்பகல் 11.00 மணிக்கு நடைபெற 
இருக்கிறது. மேற்படி விசாரணையின்  
ப�ோது மனுதாரருக்கு சே ர வே ண்டிய 
த�ொகையை  என்   முன்னால்  
தாங்கள் ச ெலுத்த  வே  ண்டியது. 
எனவும், தங்களுக்கு த�ொகை 
சமந்தமாக ஏதேனும் ஆட்சேபனை 
இருப்பின்,       விசாரணையின் 
ப�ோது தெரிவிக்கலாம். எனவே 
மேற்படி விசாரணைக்கு ஆஜராக 
தவறினால் இம்மனு மீது தீர்ப்பு 
ஒருதலைபட்சமாக தீர்மானிக்கப்படும் 
எனவும் இந்த ந�ோட் டீஸ் மூலம் 
தெரிவிக்கப்படுகிறது. 

உதவி சீட்டுப்பதிவாளர் 
கடலூர்-2. 

கடலூர் உதவி சீட்டு பதிவாளர் 
அவர்களின் நடவடிக்கைகள் 

முன்னிலை:
திருமதி .கு தனபாக்கியம் அவர்கள் 

சார்பதிவாளர் (நிர்வாகம்)மற்றும் சீட்டு 
நியமனதாரர் (நடுவர்) வழக்கு,

மாவட்டப்பதிவகம், கடலூர்-607002.  
மத்தியஸ்தர் வழக்கு எண்:  194/2025 
வளர்மதி	 இ ர ா ஜே ந் தி ரன் 
சிட்பண்ட்ஸ்(பி) லிட்., எண்.4, 
VRC பில்டிங்  , NJV நகர், ச ென்னை- 
கும்பக�ோணம் மெ யின்ரோடு 
நெய்வேலி -607801.    
1.சத்திய ஏஜென்சிஸ் 
C/O சத்தியா ராஜா, 
740/A காமராஜ் நகர் 
சேப்லாநத்தம்  607802.
2.வெ. இளம்வழுதி 
த/பெ வேணுக�ோபால், 
660, மாரியம்மன் க�ோவில் தெரு 
காமராஜ் நகர் சேப்லாநத்தம் வடக்கு 
- 607802.
3.ஆர். வெங்கடேசன் 
த/பெ ராமலிங்கம், 
738 B மெயின் ர�ோடு காமராஜ் நகர் 
சேப்லா நத்தம் - 607802.
4. க�ொளஞ்சி க/பெ அன்பரசன் 
739, மெயின் ர�ோடு காமராஜ் நகர் 
சேப்லாநத்தம் - 607802.
5.பனிபாஸ்  திருத்துவராயன் ப 
த/பெ பன்னீர்செல்வம் பக்தா நகர், 
பெரியக்குறிச்சி, 
நெய்வேலி  607802.
6.முரளிதரன் த/பெ மணியன் 
தாமிர வீதி வட்டம்  26, 
நெய்வேலி  607803.
7.முத்தழகி த/பெ இளம்வழுதி 
660, மாரியம்மன் க�ோவில் தெரு 
காமராஜ் நகர் சேப்லா நத்தம் வடக்கு 
நெய்வேலி  - 607802.
8.திருமாவளவன், த/பெ சடக�ோபன்,
 91/1, கிழக்கு தெரு, 
மருவாய் கடலூர்  607303.     

எதிர் மனுதாரர்கள்-
 மனுதாரர்  நாளது 06.08.2025  தே தி 
வரையிலான த�ொகை ரூ. 14,40,774/- 
உம்மிடமிருந்து மனுதாராருக்கு 
நிலுவையாக சே ரவேண்டியது என்று 
எனது அலுவலகத்தில்   முறையீடு 
செய்யப்பட்டுள்ளது.  இது த�ொடர்பாக 
விசாரணை  மாவட்டப்பதிவாளர் 
அலுவலகத்தில் (எண் 50 ச ங்கர 
நாயுடு தெரு திருப்பாதிரிப்புலியூர் 
கடலூர் ) தே தி 09/12/2025  அன்று 
முற்பகல் 11.00 மணிக்கு நடைபெற 
இருக்கிறது. மேற்படி விசாரணையின்  
ப�ோது மனுதாரருக்கு சே ர வே ண்டிய 
த�ொகையை  என்   முன்னால்  
தாங்கள் ச ெலுத்த  வே  ண்டியது. 
எனவும், தங்களுக்கு த�ொகை 
சமந்தமாக ஏதேனும் ஆட்சேபனை 
இருப்பின்,       விசாரணையின் 
ப�ோது தெரிவிக்கலாம். எனவே 
மேற்படி விசாரணைக்கு ஆஜராக 
தவறினால் இம்மனு மீது தீர்ப்பு 
ஒருதலைபட்சமாக தீர்மானிக்கப்படும் 
எனவும் இந்த ந�ோட் டீஸ் மூலம் 
தெரிவிக்கப்படுகிறது. 

உதவி சீட்டுப்பதிவாளர் 
                      கடலூர்-2. 

IN THE COURT OF HON'BLE 
SUB JUDGE AT ALANDUR
H.M.O.P No.586 of 2023

Mrs.Kiruthika D/o.Mahendren
Wife of Mr.Ravinthra Krishna 
Dhurvasan 
No.53, Dr. Vimala Nagar 3rd Street,
Medavakkam, Chennai 600 100

....PLAINTIFF
Vensus

1. Mr.Ravindra krishna Dhurvasan 
S/o. San thnna  Krishna Dhurvasan 
No.124/40A1,3rd Main Street,
Padkarar Thottam, Thirumurugan  
poondi, Thirupur 641652.

....DEFENDANTS
PUBLICATION

Mr client filed the suit in O.P.586 
of 2023 at this BEFORE THE 
COURT OF HON'BLE SUB JUDGE AT 
ALANDUR. This case posted for your 
appearance on 05.02.2026.
Make yourself be present on 
05.02.2026 before the above said 
court by way of you or through you 
Counsel, failing which the matter 
will be decided to be absence 
setting you exparte.

Counsel for Plaintiff

ஏல அறிவிப்பு
BAGGYALAKSHMI NIDHI LIMITED, 
NEW NO.39/2, Old No.50/2, SIR R.K. 
SHANMUGAM SALAI, K.K. NAGAR, 
CHENNAI- 600 078.-ன் அறிவுறைப்படி, 
நிதியில் 31.03.2024 முதல் 28.11.2024 
முடிய வழங்கப்பட்ட  நகைக் 
கடன்களில் தவணை  காலங்கடந்த  
பைசாலாகத நகைக்கடன்களுக்கு 
பதிவு அஞ்சல் ஏல  அறிவிப்பை 
பெற்று இதுவரை  மீட்கப்படாத 
மற்றும் அவ்விதம் அனுப்பப்பட்ட 
அஞ்சலை பெற ாதவர்களின் நகை 
அடகு வைத்த வர் இறந்திருந்தாலும், 
வெளியூர் ச ென்றிருந்தாலும் மற்றும் 
முகவரி மாற்றம்  ச  ெய்திருந்தாலும் 
இந்த அறிவிப்பு அவர்கள் வாரிசுக்கும் 
ப�ொருந்தும். நிதியின் துணை 
விதிகளின்படி அரசு ஒப்புதல் பெற்ற 
ஏலதாரர் M/S.குருசாந்தி, ச ென்னை-
600015, ஏலக் கம்பெனியாரால் 
மேற்கண்ட  அலுவலக கட்டிடத்தில்  
10/12/2025     புதன் கிழமை மதியம் 
2.30 மணிக்கு பகிரங்க  ஏலம்  
ப�ோடப்படும். எந்தவித காரணமும் 
தெரிவிக்காமல் ஏலத்தை நிறுத்தவ�ோ 
அல்லது தள்ளி வைக்கவ�ோ  நிதிக்கு 
முழு உரிமை  உண்டு. ஏலத்தில் 
கலந்து க�ொ ள்பவர்கள்  பான்   கார்டு   
மற்றும் முகவரி ஆதாரத்திற்காண 
ஆவணத்தின்   (KYC)ஆகியவற்றை 
சமர்ப்பிக்கவேண்டும்.

*******
MUNNA PAWN BROKER PROP. 
S.KETHAN, NO.62, KONDAMAPURAM 
STREET, TIRUVALLUR   602001. 
என்ற விலாசத்தில் உள்ள  அடகு 
வணிகரின் கடையில்   14.01.2023 
முதல் 31.12.2023   வரை  அடகு 
வைத்துக் கெடு கடந்து மீட்கப்படாத 
அனைத்துப் ப�ொ ருட்களின் ஏலம் 
12/12/2025 அன்று காலை  11.00 
மணிக்கு மேல், அரசு ஒப்புதல் பெற்ற 
ஏலதாரர். M/S. G.மானக்சந்த் ஜெயின் 
ஏலதாரர்   அவர்களால் திருவள்ளூர் 
மாவட்டத்தில்   உள்ள  திருவள்ளூர் 
துணை வட்டாட்சியர் முன்னிலையில் 
மேற்கண்ட  அடகு வணிகரின் 
கடையில் ஏலம் ப�ோடப்படும்.

*******
P.RAHUL KUMAR PAWN BROKER, 
NO.246, MPS SALAI, THIRUTTANI  
631209. என்ற விலாசத்தில் உள்ள 
அடகு வணிகரின் கடையில்  
20.02.2022 முதல் 08.11.2023  
வரை  அடகு வை த்துக் கெ டு 
கடந்து மீட்கப்படாத அனைத்துப் 
ப�ொருட்களின் ஏலம் 23/12/2025 
அன்று மதியம் 2 மணிக்கு மேல், 
அரசு ஒப்புதல் பெ ற்ற ஏலதாரர். 
M/S. G.மானக்சந்த் ஜெ யின் 
ஏலதாரர்   அவர்களால் திருவள்ளூர் 
மாவட்டத்தில்   உள்ள  திருத்தணி 
துணை வட்டாட்சியர் முன்னிலையில் 
மேற்கண்ட  அடகு வணிகரின் 
கடையில் ஏலம் ப�ோடப்படும்.

*******
P.BABITHA BAI PAWN BROKER, NO.246, 
MPS SALAI, THIRUTTANI   631209. 
என்ற விலாசத்தில் உள்ள  அடகு 
வணிகரின் கடையில்   13.01.2023 
முதல் 29.12.2023   வரை  அடகு 
வைத்துக் கெடு கடந்து மீட்கப்படாத 
அனைத்துப் ப�ொ ருட்களின் ஏலம் 
23/12/2025 அன்று மதியம் 1 
மணிக்கு மேல், அரசு ஒப்புதல் பெற்ற 
ஏலதாரர். M/S. G.மானக்சந்த் ஜெயின் 
ஏலதாரர்   அவர்களால் திருவள்ளூர் 
மாவட்டத்தில்   உள்ள  திருத்தணி 
துணை வட்டாட்சியர் முன்னிலையில் 
மேற்கண்ட  அடகு வணிகரின் 
கடையில் ஏலம் ப�ோடப்படும்.

*******
P.RONAK KUMAR PAWN BROKER, 
NO.246, MPS SALAI, THIRUTTANI  
631209. என்ற விலாசத்தில் உள்ள 
அடகு வணிகரின் கடையில்  
02.01.2023 முதல் 27.12.2023  
வரை  அடகு வை த்துக் கெ டு 
கடந்து மீட்கப்படாத அனைத்துப் 
ப�ொருட்களின் ஏலம் 23/12/2025 
அன்று நண்பகல் 12 மணிக்கு 
மேல், அரசு ஒப்புதல் பெ ற்ற 
ஏலதாரர். M/S. G.மானக்சந்த் ஜெயின் 
ஏலதாரர்   அவர்களால் திருவள்ளூர் 
மாவட்டத்தில்   உள்ள  திருத்தணி 
துணை வட்டாட்சியர் முன்னிலையில் 
மேற்கண்ட  அடகு வணிகரின் 
கடையில் ஏலம் ப�ோடப்படும்.

*****
PRAKASH CHAND PAWN BROKER, 
NO.240-A, MPS SALAI, THIRUTTANI  
631209. என்ற விலாசத்தில் உள்ள 
அடகு வணிகரின் கடையில்  
03.01.2023 முதல் 20.08.2023  
வரை  அடகு வை த்துக் கெ டு 
கடந்து மீட்கப்படாத அனைத்துப் 
ப�ொருட்களின் ஏலம் 23/12/2025 
அன்று காலை  11 மணிக்கு மேல், 
அரசு ஒப்புதல் பெ ற்ற ஏலதாரர். 
M/S. G.மானக்சந்த் ஜெ யின் 
ஏலதாரர்   அவர்களால் திருவள்ளூர் 
மாவட்டத்தில்   உள்ள  திருத்தணி 
துணை வட்டாட்சியர் முன்னிலையில் 
மேற்கண்ட  அடகு வணிகரின் 
கடையில் ஏலம் ப�ோடப்படும்.

BEFORE THE HON'BLE SUB COURT 
AMBATTUR

I.A.No.1 of 2024
in

O.S.No.89 of 2018
 1.Mr.R.Madhangopal
2. Minor M.Jeevarathinam

.... Petitioners/Plaintiffs
-Vs-

Mr. M.Harikrishnan
....Respondent/Defendant.

NOTICE
To 
Mr.M.Harikrishnan S/o.Mani
No.4, Sathalwar Street, 
Mugappair West, Chennai-600037.
TAKE NOTICE that in the above 
l.A.No.1 of 2024 in O.S.No.89 of 
2018, the Hon'ble SUB COURT 
AMBATTUR has ordered notice to 
you returnable by 18.12.2025
Hence please make arrangements 
for your appearance before the 
HON'BLE SUB COURT AMBATTUR 
at 10.30 AM on 18.12.2025 either 
in person or through counsel, 
failing which the above Suit and the 
Petition will be proceeded with in 
your absence.

Y.KAJA NAVAS 
COUNSEL FOR PETITIONER

BEFORE THE HON'BLE II ASSISTANT 
CITY CIVIL COURT AT CHENNAI

O.S. NO. 3032 OF 2025
Mr. Rahul R. Luked 
4,5,6,7   Stephenson   Road,
North Town Apartment ,
Tower 24 - Flat 1103, Perambur,
Chennai - 600 012.	 ...Plaintiff

 Vs.
Mr. Ramesh Kumar G.
19/ 9, Kasi  Chetty Street
Chennai 600 079.            ...Defendant
To,
Mr. Ramesh Kumar G.
19/ 9, Kasi Chetty Street
Chennai 600 079.
Please take notice that in  the  
above  matter, the Hon'ble Court 
was pleased to order notice to 
you by way of paper publication 
circulation in Chennai,  Tamil  Nadu,  
Kindly  appear  before   the   Hon'ble   
court  on 15.12.2025 at 10.30 
AM in the forenoon, failing which 
further orders will be passed in your 
absence, setting you Ex-parte.

M/s. SHAH & SHAH
Counsel  for Plaintiff

IN THE COURT OF JUDICIAL 
MAGISTRATE AT AMBATTUR

DVC.No. 2 of 2025
Kaliyammal,		 ...Petitioner

/Vs/
1. Ravikumar and 4   others

…Respondents
To:
1.Mr. P. Ravikumar, M/37 
S/o.Mr. S. Pitchaimuthu
2.Mr. Pichaimuthu ,
3.Mrs.Saraswathi,
4.Mr.Sivakumar,
5.Mrs. Indhira,
All are residing at, 
No. 12, Masque Street,
Kalainznar Nagar, 
Kovilpathagai 
Avadi, Chennai-600062.
Please take notice that the above 
matter came up before THE 
HON’BLE JUDICIAL MAGISTRATE 
COURT, AMBATTUR   on 21.11.2025 
and the Hon’ble court was pleased 
to order notice to you returnable by 
15.12.2025 and the case was posted 
on 15.12.2025. Please to be present 
on the said date at 10.30 a.m at 
the above said court failing which 
the above matter will be heard and 
decided in your absence.

Counsel for petitioner
R.Venkatesh

மேன்மைமிகு விழுப்புரம் மாவட்ட 
வருவாய் க�ோட்டாட்சியர் அவர்கள் 

சமூகம், விழுப்புரம்
கபிலன் த/பெ.குமார், எண்.19, 
மேட்டுத்தெரு, ச�ோ ரியங்குப்பம் 
கிராமம் & அஞ்சல், புதுவை மாநிலம் 
என்பவரின் தகப்பனார் குமார் த/பெ. 
க�ோதண்டபாணி என்பவர் கடந்த 
18.08.1999-ம் வருடம், எண்.6/6, 
நடுத்தெரு, பில்லூர் கிராமம் & 
அஞ்சல், விழுப்புரம் வட்டம் & 
மாவட்டம்-605 103 என்ற விலாசத்தில் 
மேற்படி தே தியில் இறந்துவிட்டார். 
அவரின் இறப்பை  எனது 
அறியாமையின் காரணத்தினால் 
பிறப்பு/இறப்பு அலுவலகத்தில் 
பதிவு ச ெய்யவில்லை. எனவே 
எனது தகப்பனார் குமார் த/பெ. 
க�ோதண்டபாணி, என்பவரின் 
இறப்பை  பதிவு ச ெய்ய வே ண்டி 
விழுப்புரம் வருவாய் க�ோட்டாட்சியர் 
அலுவலகத்தில் மனு செய்துள்ளேன். 
யாருக்கேனும் ஆட்சேபனை 
இருந்தால் விழுப்புரம் வருவாய் 
க�ோட்டாட்சியர் அலுவலகத்தில் 
காலை  10.00 மணியளவில் நே ரில் 
வந்த  தனது ஆட்சேபனையை 
தெரிவிக்கலாம். தவறும் பட்சத்தில் 
மனு ஒருதலைபட்சமாக 
உத்திரவாகும் என்பதை அறியவும்.

கு.கபிலன்
எண்.19, மேட்டுத்தெரு,

ச�ோரியங்குப்பம் கிராமம் &
அஞ்சல், புதுவை மாநிலம்.

மாண்புமிகு முதன்மை மாவட்ட 
நீதிமன்றம் திருவள்ளூர்

OP.No.304/2025
1.திரு. சுந்தர்
2.திருமதி.வசந்தி         ... மனுதாரர்கள்

எதிர்
1.திரு.அருள்
2.திருமதி.ஜமுனா
3.மேலாளர் அவர்கள், கனரா வங்கி

...எதிர்மனுதாரர்கள்
ப�ொது அறிவிப்பு

இதனால் ப�ொ துமக்களுக்கு 
தெரிவிப்பது என்னவென்றால் 
மேற்படி மனுவில் கண்ட 
மனுதாரர்கள் தங்களின் இறந்துப�ோன 
மகள்  திருமதி.ராஜஸ்ரீ மற்றும் 
மருமகன் திரு.சசிதரன் தம்பதிகளின் 
மகள்  S.ருத்திஷா (இளவர்) 
அவர்களுக்கு மனுதாரர்களை 
பாதுகாவலராக நியமனம் செய்யும்படி 
மேற்படி மாண்புமிகு திருவள்ளூர் 
முதன்மை  மாவட்ட  நீதிமன்றத்தில் 
OP.No.304/2025 என்ற மனு தாக்கல் 
செய்துள்ளார்கள். மேற்படி மனுவின் 
மீது 03.-12.-2025 அன்று காலை  10:30 
மணியளவில் விசாரணை நடைபெற 
இருப்பதால் மேற்படி மனுதாரர்களை 
S.ருத்திஷா (இளவர்) அவர்களுக்கு 
பாதுகாவலராக நியமனம் ச ெய்வதில் 
யாருக்கேனும் ஆட்சேபனை 
இருந்தால் அவர்கள்  மேற்படி நீதி 
மன்றத்தில் ஆஜராகி தங்களின் 
ஆட்சேபனையை  தெரிவிக்கலாம், 
தவறினால் மேற்படி மனுவின் மீது 
உரிய உத்தரவு பிறப்பிக்கப்படும் 
என்பதை  இந்த ப�ொ து அறிவிப்பின் 
மூலம் அறியவும்.

N.செல்வராசு, B.A.,B.L.,
S.அனு, B.A.,L.L.M.,

N.S.கார்த்திக், B.E., B.L.,
மனுதாரர்களின் வழக்கறிஞர்கள்
எண்.405, கூடுதல் லா சாம்பர்,

சென்னை உயர் நீதி மன்ற வளாகம்,
-சென்னை 600104. (9841504405)

சென்னை உயர்நீதிமன்றம் 
(உயில் மற்றும் உயில் இல்லாத வழக்கு பற்றிய ஆள்வரை)

முதலேற்பு மனு எண். 456/2025
இந்திய வாரிசுரிமை சட்டம் XXXIX/1925 த�ொடர்பான

மனுவில் 18.01.2024 அன்று இறந்து ப�ோன 
ஷைனி ஆன்னி சாக்கரியா அவர்களின் 

வாரிசுரிமைச் சான்றிதழ் த�ொடர்பான மனு
ஷீலா குருவிழா, C/o. குருவிழா ஜ�ோசப்,
எஸ்2 ஏ வி ஆர் அமீர், யாதவமங்கள்ராஜ்  தெரு,
கீழ் அயனம்பாக்கம், மதுரவாயில், சென்னை  600 095.	

 …மனுதாரர்
சென்னை   600 094, க�ோடம்பாக்க ம், சூளைமேடு, புது மார்க்கெட்  தெரு,     பி 
3 பாண்டியன் பிளாட்ஸ், கதவு எண்.124, என்ற முகவரியில் வசித்து வந்து 
18.01.2024 அன்று இறந்து ப�ோன ஷை  னி ஆன்னி ச ாக்கரியா அவர்களின் 
கடன் பத்திரங்களில் ஏதேனும் பாத்தியதை க�ோருகிற அனைவரும் தங்களுக்கு 
தக்கதெனக் கருதினால் நீதிமன்றம் நிர்வாகச் ச ான்றிதழ் வழங்குவதற்கு முன்பு, 
சென்னை உயர்நீதிமன்ற மாஸ்டர் க�ோ ர்ட்டில் 17.12.2025 அன்று காலை  10:30 
மணிக்கு மேற்படி மனு விசாரணையின் ப�ோ து நடவடிக்கைகளைப்  பார்த்து 
தங்களது ஆட்சேபணைகளைத் தெரிவித்துக் க�ொள் ளுமாறு இதன் மூலம் 
அறிவிக்கப்படுகிறார்கள்.
2025ம் ஆண்டு நவம்பர் மாதம் 27-ம் தேதி சென்னையில் கைய�ொப்பமிடப்பட்டது.

S.கண்ணன்
R.குமரேசன் & P.பிரபு	 உதவி பதிவாளர்
மனுதாரரின் வழக்கறிஞர்	 முதலேற்பு பிரிவு  I
எண்.29, ஜே ஜே காம்ப்ளக்ஸ், திருமங்கலம்,	 உயர் நீதிமன்றம், 
அண்ணா நகர், சென்னை  600 040.	 சென்னை  600 104.

சென்னை உயர்நீதிமன்றம்
(உயில் மற்றும் உயில் இல்லாத வழக்கு பற்றிய அள்வரை)

முதலேற்பு மனு எண் 351/2025
இந்திய வாரிசு உரிமை சட்டம் XXXIX/1925
த�ொடர்பான மனுவில் 26.06.2024 அன்று
இறந்து ப�ோன வி. ஞானி செல்வம் மற்றும்
எஸ்தர் சர�ோஜினி ஜெயராஜ் அவர்களின்

ச�ொத்து த�ொடர்பான வாரிசுரிமை க�ோரும் மனு.
வி. வேலம்மாள், க/பெ லேட் இ. எஸ். வேம்புளு
பி.ஆர்.ஆர் தெரு, சின்னாளப்பட்டி, கீழக்கோட்டை,
திண்டுக்கல்-624 301	 ...மனுதாரர்

எதிர்
இல்லை
சென்னை-600 099, க�ொளத்தூர், புதிய லக்ஷ்மிபுரம், அன்னை பராசக்தி நகர், 
கதவு எண்.12ல் வசித்து வந்து கடந்த  26.06.2024 அன்று இறந்து ப�ோன வி. 
ஞானசெல்வம் மற்றும் எஸ்தர் சர�ோ ஜினி ஜெ யராஜ் அவர்களின் கடன் 
பத்திரங்களில் ஏதேனும் பாத்தியதை க�ோ ருகிற  அனைவரும் தங்களுக்கு 
தக்கதாக கருதினால் நீதிமன்றம்   வாரிசு உரிமை ச ான்றிதழ் வழங்குவதற்கு 
முன்பு சென்னை உயர்நீதிமன்ற மாஸ்டர் க�ோர்ட்-ல் 18/12/2025 அன்று காலை 
10.30 மணிக்கு மேற்படி மனு விசாரணையின் ப�ோது     நடவடிக்கைகளைப் 
பார்த்து தங்களது ஆட்சேபனைகளைத் தெரிவித்துக் க�ொள் ளுமாறு இதன் 
மூலம் அறிவிக்கப்படுகிறார்கள்.
2025-ம் ஆண்டு நவம்பர் 26ஆம் தேதி சென்னையில் கைய�ொப்பமிடப்பட்டது.

S.கண்ணன்
எம்.எல்.ரமேஷ்	 உதவி பதிவாளர்
மனுதாரரின் வழக்கறிஞர்	 முதலேற்பு பிரிவு-1
454, கூடுதல் சட்ட அறைகள்	 சென்னை உயர்நீதிமன்றம்
சென்னை உயர்நீதிமன்றம்	 	 சென்னை-600 104
சென்னை-600 104

சென்னை உயர்நீதிமன்றம்
(உயில் மற்றும் உயில் இல்லாத வழக்கு பற்றிய ஆள்வரை)

முதலேற்பு மனு எண்.278/2025
இந்திய வரிசுரிமைச்சட்டம் XXXIX/1925 

த�ொடர்பான மனுவில்10.09.2012 தேதிகளில் 
இறந்துப�ோன M.சுப்பிரமணியன் அவர்களின் 

உயில் சாசனம் த�ொடர்புடையது.
திரு.கண்ணன் (எ) A.மகாதேவன்
E2 அருண�ோஸ்வர அபார்ட்மெண்ட்ஸ்
எண்.9, ISI மெயின் ர�ோடு, சுவரணாம்பிகை தெரு,
விருகம்பாக்கம், சென்னை-600 092	 ....மனுதாரர்

எதிர்-
1. கிருஷ்ணன், -த/பெ.சுப்பிரமணியன்,
எண்.7024, மெட�ோ ரிட்ஜ் ர�ோடு,
நாஷ்வில்லோ, யு.எஸ்.ஏ-37221
2. திருமதி.கீதா(எ)அண்ணபூரணி, க/பெ.H.சந்திரசேகரன்
D3, 4145, KICR Lவுன், மாதாவரம், சென்னை-600 060
3. திருமதி.மீனாம்பாள், க/பெ.S.க�ோமதி சங்கரன்
D1/58, DCW குவாட்டர்ஸ், சஹாபுரம்
தூத்துக்குடி மாவட்டம், பின்கோடு-628229
4. திருமதி.S.விஜயலட்சுமி, க/பெ.S.சந்தாணம்,
எண்.6B, வானதி நகர், கூத்தப்பாக்கம், கடலூர்-607002
5. S.கற்பகம், க/பெ.R.முரளிதரன்,
எண்.10/A, 31st "A" குறுக்கு ஜெயாநகர், 7-வது பிளாக்
பெங்களூர்-70	 ..எதிர்மனுதாரர்கள்
சென்னை-600 092, விருகம்பாக்கம், சுவரணாம்பிகை  தெரு, எண்.9, 1-வது 
மெயின் ர�ோடு, E2 அருண�ோஸ்வர அபார்ட்மெண்ட், என்ற முகவரியில் வசித்து 
வந்து 10.09.2010 அன்று இறந்து ப�ோன M.சுப்பரமணியன் அவர்களின் உயில் 
ச�ொத்துக்களில் ஏதேனும் பாத்தியதை க�ோருகின்ற அனைவரும் தங்களுக்கு 
தக்கதெனக் கருதினால் நீதிமன்றம் நிர்வாகச் சான்றிதழ் வழங்குவதற்கு முன்பு 
சென்னை உயர்நீதிமன்ற மாஸ்டர் க�ோர்ட்டில் 16.12.205 அன்று காலை 10.30 
மணிக்கு மேற்படி மனு விசாரணையின்போது நடவடிக்கைகளைப்  பார்த்து 
தங்களது ஆட்சேபனைகளைத் தெரிவித்துக் க�ொள் ளுமாறு இதன் மூலம் 
அறிவிக்கப்படுகிறார்கள்.
2025 ஆண்டு நவம்பர் மாதம் 28-ம் தே தியில் ச ென்னையில் 
கையாப்பமிடப்பட்டது.

S.கண்ணன்
R.பாலாஜி	 உதவி பதிவாளர்
மனுதாரரின் வழக்கறிஞர்	 முதலேற்பு பிரிவு-1
எண்.23, சட்ட அறைகள்	 உயர்நீதிமன்றம்
உயர்நீதிமன்றம், சென்னை-600 104	 சென்னை-600 104

க�ோவில்பட்டி, நவ.30-–
‘ ‘ ம ா ண வ ர ்க ள் 

தன்னம்பிக்கையுடன் படித்தால் 
உயர்ந்த லட்சியத்தை அடையலாம்’’ 
என்று உயர்கல்வித்துறை அமைச்சர் 
க�ோவி.செழியன் பேசினார்.

க�ோவில்பட்டி நேஷனல் 
ப�ொறியியல் கல்லூரியில் தமிழ்நாடு 
அறிவியல் மற்றும் த�ொழில்நுட்ப 
மையம், இந்திய அரசின் அறிவியல் 
மற்றும் த�ொழில்நுட்பத்துறை, 
அகமதாபாத் தேசிய புத்தாக்க மையம் 
மற்றும் நேஷனல் ப�ொறியியல் 
கல்லூரி ஆகியவை இணைந்து 
தமிழ்நாடு பள்ளி கல்வித்துறையின் 
ஒருங்கிணைப்புடன், 2023-–24 மற்றும் 
2024–-25–ம் கல்வியாண்டுகளுக்கான 
‘இன்ஸ்பயர்-மானக்’ மாநில 
அளவிலான அறிவியல் கண்காட்சி 
மற்றும் ப�ோட்டிகளை 2 நாட்கள் 
நடத்தின.

இதில் வெற்றி பெற்ற 
மாணவர்களுக்கு பரிசளிப்பு 
விழாநேற்று நடைபெற்றது. கே.ஆர்.
குழுமம் மற்றும் கல்வி நிறுவங்களின் 
தாளாளர் கே.ஆர்.அருணாசலம் 

தலைமை தாங்கினார். இதில் பல்வேறு 
பள்ளி மாணவ-மாணவிகள் கலந்து 
க�ொண்டு அறிவியல் படைப்புகளை 
பார்வைக்கு வைத்திருந்தனர்.

உயர்கல்வித்துறை அமைச்சர் க�ோவி.
செழியன் சிறப்பு விருந்தினராக கலந்து 
க�ொண்டு, ப�ோட்டிகளில் வெற்றி 
பெற்ற மாணவ-மாணவிகளுக்கு 
பரிசுகளை வழங்கி பேசினார். 
அவர் பேசுகையில், ‘‘மாணவர்கள் 
த�ொடர்ந்து ஆர்வத்துடன் கற்று, பெரிய 
இலக்குகளை ந�ோக்கி முன்னேற 
வேண்டும். மாணவர்கள் முன்னேற 
ஏழ்மை, கிராமப்புற பின்னணி, 
பெற்றோர் படித்திருக்கிறார்களா? 
இல்லையா? என்பது முக்கியமல்ல. 
மாணவர்களிடம் திறமை, அறிவு, 
தன்னம்பிக்கை இருந்தால், அவர்கள் 
விரும்பும் எந்த உயரத்தையும் எட்ட 
முடியும். தன்னம்பிக்கையுடன் 
படித்தால் உயர்ந்த லட்சியத்தை 
அடையலாம்’’ என்றார்.

தமிழகத்தின் 38 மாவட்டங்களைச் 
சேர்ந்த அரசு, அரசு உதவி மற்றும் 
தனியார் பள்ளிகளில்ருந்து 
ம�ொத்தம் 2,188 மாணவர்கள் 

தேர்வு செய்யப்பட்டனர். 
விரிவான மதிப்பீட்டு முறையின் 
அடிப்படையில், சமூக நலன், 
த�ொழில்நுட்ப புதுமை மற்றும் 
நடைமுறைக்கு உகந்த தீர்வுகள் 
ஆகியவற்றை உள்ளடக்கிய சிறந்த 20 
மாணவர்கள் தேர்ந்தெடுக்கப்பட்டு, 
அடுத்ததாக தேசிய அளவில் 
நடைபெறும் ப�ோட்டியில் 
தமிழ்நாட்டை பிரதிநிதித்துவப்படுத்த 
பரிந்துரைக்கப்பட்டனர். அவர்களுக்கு 
தகுதி சான்றிதழ், கேடயம் 
வழங்கப்பட்டது. ப�ோட்டியில் கலந்து 
க�ொண்ட அனைத்து மாணவர்களுக்கும் 
பங்கேற்பு சான்றிதழும் கேடயமும் 
வழங்கப்பட்டது.

அகமதாபாத் தேசிய புத்தாக்க 
மையத்தின் உதவி ஆராய்ச்சியாளர் 
மெரின் டயானா, தமிழ்நாடு அறிவியல் 
மற்றும் த�ொழில்நுட்ப மைய 
செயல் இயக்குனர் சண்முகசுந்தரம், 
ஒருங்கிணைப்பாளர் தேவேந்திர 
திவாரி, நேஷனல் ப�ொறியியல் 
கல்லூரி இயக்குனர் சண்முகவேல் 
மற்றும் பேராசிரியர்கள், மாணவ-
மாணவிகள் கலந்து க�ொண்டனர்.

க�ோவில்பட்டி நேஷனல் ப�ொறியியல் கல்லூரியில் அறிவியல் கண்காட்சி

மாணவர்கள் தன்னம்பிக்கையுடன் படித்தால் 
உயர்ந்த லட்சியத்தை அடையலாம்:
அமைச்சர் க�ோவி.செழியன் பேச்சு

பெயர் மாற்றம்
   Old  Given Name: SUNIL RAJAN 

CHAMPALAL,  Old  Sur Name:  
KATTA, தந்தை பெயர்:  CHAMPALAL 
KATTA,  பிறந்த தேதி:  20/06/1964, 
வார்டு நெ .18, அகர்வால் தெரு, 
LADNU, LADNUM LSG NAGAR, 
RAJASTHAN - 341306.            என்ற 
முகவரியில் வசிக்கும் நான் இனி     
New Given Name: SUNIL RANJAN
New Sur Name: KATTA                                                  

    Old  Given Name: 
SUNIL RAJAN CHAMPALAL,  

Old  Sur Name:  KATTA 

 பெயர் மாற்றம்
எனது மகன்,     Old  Given Name: 

SAKET  PRANAV  SRIRAM,  பிறந்த 
தேதி: 18/08/2010, ப்ளாட் நெ .C1, 
NAVASUJA APPASAMY APTS,   
பு.நெ.73,   வெ   ங்கடகிருஷ்ணா ர�ோ டு, 
R A புரம், ச ென்னை–   - 600028, 
தமிழ்நாடு.   என்ற முகவரியில் 	
வசிக்கும் எனது மகன் இனி               
New Sur Name: SRIRAM  
New Given Name: SAKET PRANAV 
என்று அழைக்கப்படுகிறார்.

SRIRAM SUNDARRAJAN,
தந்தை

பெயர் மாற்றம்
Old  Given Name:  HEENA, Old  Sur 

Name:  PRAVEEN KUMAR SHAH,  
கணவர் பெயர்:   SAMIT HASMUKLAL 
SHAH, பிறந்த தே தி: 07/05/1984,   	
பு. நெ .76,       1வது மாடி, முருகப்பா 
தெரு, புரசைவாக்கம்,  ச  ென்னை 
-– 600 007.       என்ற முகவரியில் 	
வசிக்கும் நான் இனி New Given 
Name:  HEENA    New Sur 
Name: SAMIT SHAH   என்று 
அழைக்கப்படுகிறேன்.

 Old  Given Name:  HEENA,
Old  Sur Name: 

PRAVEEN KUMAR SHAH

 பெயர் மாற்றம்
 Old  Sur Name:  Hamsaoni,  
Old  Given Name:  Fathul  Fathima, 
கணவர் பெயர்:  Hamsaoni,   பிறந்த 
தேதி: 17/03/1975,  நெ.10/7,  நடேசன் 
நகர், ஆலப்பாக்கம்,  ப�ோரூர்,  சென்னை 
–   - 600116.         என்ற முகவரியில் 	
வசிக்கும் நான் இனி         
New   Sur Name:  ANVAR     New  
Given Name:  FATHUL  FATHIMA.A 
  என்று அழைக்கப்படுகிறேன்.

  Old  Sur Name:  Hamsaoni,  
Old  Given Name:  Fathul  Fathima

பெயர் மாற்றம்
MALLAMPALLI (Surname)

SRILAKSHMIDEVI (Given Name)
கணவர் பெயர்:     Srinivasulu, பிறந்த 
தேதி: 03.02.1981, (பிறந்த  இடம்: 
Machilipatnam, Andhra Pradesh),   
நெ..4/30/1,   மேத்தா நகர்,  வட அகரம் 
ர�ோடு, அமிஞ்சிக்கரை,  ச  ென்னை–
600 029,   தமிழ்நாடு.         என்ற 	
முகவரியில் வசிக்கும் நான் 	
இனி        BHIMAVARAPU (Surname) 
LAKSHMI (Given Name)   என்று 
அழைக்கப்படுகிறேன்.

 MALLAMPALLI (Surname)
SRILAKSHMIDEVI (Given Name)

 பெயர் மாற்றம்
 Old Surname:- Zahir Old Given 
name:- Shehla Sanaa, தந்தை 
பெயர்:  Zahiruddin,  பிறந்த தே தி: 
29/01/1984, ப்ளாட் நெ.S-1, Adithya 
Chintamani Gardens,  நெ.178/179,  
C.V.  க�ோயில் தெரு,  ஆழ்வார்திரு நகர், 
வளசரவாக்கம்,  சென்னை –  - 600087. 
தமிழ்நாடு.         என்ற முகவரியில் 	
வசிக்கும் நான் இனி        New Given 
Name:- SHEHLA SANAA  என்று 
அழைக்கப்படுகிறேன்.

 Old Surname:- Zahir
Old Given name:- Shehla Sanaa

 பெயர் மாற்றம்
Old  Sur Name:     BAVIRISETTY , Old  
Given Name:  Madhusudhanarao, 
தந்தை  பெயர்:     Srinivasarao  
Bavirisetty,  பிறந்த தே தி: 
16.05.1983,   Madhu,  பிளாட் 
நெ.1/1303,     குமுதம் நகர் விரிவு 
ர�ோடு, முகலிவாக்கம்,  ச  ென்னை 
–   - 600125.           என்ற முகவரியில் 	
வசிக்கும் நான் இனி        New   Sur Name:            
BHAVIRISETTY New  Given Name:      
MADHUSUDHANARAO   என்று 
அழைக்கப்படுகிறேன்.

 Old  Sur Name:     Bavirisetty,   
Old  Given Name:  Madhusudhanarao

பெயர் மாற்றம்
Old Given Name: Reginold 

Lowrence Old Sur Name: Gabriel 
Lowerence தந்தை பெயர்: Lowerence, 
பிறந்த தே தி : 02.02.1987 எண் T1, 
3வது மாடி, ராகவ் ப்ளாட்ஸ், ட ாக்டர். 
ராமமூர்த்தி நகர், 3வது குறுக்கு தெரு 
விரிவு, மடிப்பாக்கம், ச ென்னை	
–600 091. என்ற முகவரியில் 
வசிக்கும் நான் இனி New Given 
Name: REGINOLD LOWRENCE   
New Sur Name: LOWRENCE என்று 
அழைக்கப்படுகிறேன்.

Old Given Name: Reginold Lowrence 
Old Sur Name: Gabriel Lowerence

 பெயர் மாற்றம்
எனது மகன்,  LAKSHANA M K
பிறந்த தே தி:   30-.11-.2009, பிறந்த 
இடம்: ச ென்னை, 1407, ARGENT 
PBEL CITY,  1/212 OMR, 
KELAMBAKKAM,  CHENNAI 
–603103.       என்ற முகவரியில் 	
வசிக்கும் எனது மகன் இனி      
New Name: LAKSHANA  என்று 
அழைக்கப்படுகிறார்.

BAKKIALAKSHMI V S,
தாய்

 பெயர் மாற்றம்
 ARASU KUMAR VELU, 

தந்தை  பெயர்:  Mr. Velu  (Late),   
பிறந்த தே தி: 03/02/1969,  
நெ.4/7, பரசுராமன் தெரு, 
பட்டாளம்,   ச   ென்னை –   - 	
600 012.       என்ற முகவரியில் 	
வசிக்கும் நான் இனி       
ARASA KUMAR VELU     என்று 
அழைக்கப்படுகிறேன்.

   ARASU KUMAR VELU

 பெயர் மாற்றம்
நான், GANI FADIUZZAMAN 

SHAIKH,   தந்தை பெ யர்:  
BAWASAHEB,   பிறந்த தே தி 
20/07/1964, No.79B, Sulthan 
Street, Murarbad,  Kallakurichi, 
Pincode-– 606208. என்ற 
முகவரியில் வசிக்கும் நான் இனி 
ABDUL GANI BAWASAHEB  
என்று அழைக்கப்படுகிறேன்.

GANI FADIUZZAMAN SHAIKH

 பெயர் மாற்றம்
எனது மகள், QUDSIYA MOHD 
YOUSUF ,     பிறந்த தே தி: 
19/03/2009,  நெ  .42/33, FAIZ 
MANZIL,       2வது மாடி,  அய்யாவு 
கிராமணி தெரு, ச ெம்பியம், 
பெரம்பூர், ச ென்னை –   - 	
600 011.         என்ற முகவரியில் 	
வசிக்கும் எனது மகள்  இனி       
QUDSIYA YOUSUF     என்று 
அழைக்கப்படுகிறேன்.

Mohd Yousuf,
தந்தை

பெயர் மாற்றம்
Old Given Name: VIGNESH 

PRABHU, Old Sur Name: UMAPATHY,  
தந்தை பெ யர்: UMAPATHY, பிறந்த 
தேதி :21/06/1990,   ப்ளாட்  2, G3, 
காமராஜர் தெரு விரிவு, Dr. ராமமூர்த்தி 
நகர்,     மடிப்பாக்கம், ச ென்னை	
–600 091.       என்ற முகவரியில் 
வசிக்கும் நான் இனி     New 
Given Name: VIGESH PRABU 
New Sur Name: UMAPATHY   என்று 
அழைக்கப்படுகிறேன்.

Old Given Name: VIGNESH PRABHU, 
Old Sur Name: UMAPATHY

 பெயர் மாற்றம்
Old  Sur Name:     PICHAI KANNU, Old  
Given Name:  MURUGANANTHAM,  
தந்தை பெயர்:     Pichai Kannu,   பிறந்த 
தேதி: 28.04.1970,      நெ.6/345,  ரானே 
நகர்,  நன்மங்கலம்,   சென்னை –  - 600117.        
என்ற முகவரியில் வசிக்கும் நான் இனி         
New   Sur Name:  PICHAI KANNU,
New  Given Name:   
MURUGANANDHAM   என்று 
அழைக்கப்படுகிறேன்.

  Old  Sur Name:      
PICHAI KANNU, Old  Given Name:  

MURUGANANTHAM


